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SHRI R. BARUA: May I know whether
recently a whole consignment of rails sent
to a foreign country came back because of
the defective carbon content?

SHRI P. C. SETHI: Recently we have
exported to many countries and nothing has
been rejected. This is an old case, two years
back, when consignment of rails sent to an
African country was rejected.
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MR. SPEAKER: This is a supplementary
to a supplementary.

SHRI SRINIBAS MISRA: Is it a fact
that a visiting team of Russian experts have
made some recommendations regarding im-
proving the export potential of Bhilai steel
plant and, if so, would the Minister like to
place that recommendation on the Table of
the House?

SHRI P. C. SETHI: We had a lot of
discussion with the visiting team of Russians.
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They are still at a stage where details cannot
be divulged. The protocol is to be signed
perhaps in a day or two by the Minister of
Industries which will give all the details.

SHRI RANGA: In view of the fact that
the higher and rising percentage of rejects
speaks very ill of our efficiency and of our
inspection staff also, which is supposed to be
independent of the management there, and
in view also of the fact that they have already
installed some machinery which would be
testing the strength of the steel, why is it that
government have neglected this matter for
such a long time and only now they are trying
to take some important steps in order to
improve the quality of our steel? Is it not a
fact that as and when they develop produc-
tion, simultaneously they see to it that there
would be experts who would be examining
the quality of it, that there would be machi-
nery also for examining the quality? It
speaks very ill indeed of the efficiency and
competence of the staff if these rejects were
to go on at such a high percentage after so
many years of production.

SHRI P. C. SETHI: I have already ad-
mitted that therc is case for improvement as
far as the rejects are concerned.

SHRI RANGA: What do you mean by
saying that there is case for improvement?
From the very beginning therc should not
be so much.

SHRI P. C. SETHI: When you have to do
specialised production, for example, rail
wheels, which are being produced in Durga-
pur, the percentage of rejects in the initial
stages was about 40 per cent but now it has
come down to 18 per cent. That itself shows
that constant effort is being made to improve
the quality.
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THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI PARI-
MAL GHOSH): (a) to (d). A statement is
laid on the Table of the House. [Placed in
Library. See No. LT-2734/68).
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THE MINISTER OF RAILWAYS (SHRI
C. M. POONACHA): The two railways arc
the Singrauli-Katni Rail Link and the
Hindumalkot-Sriganganagar line. As regards
the first line, 75 per cent of the work has been
completed; the remaining portion of the work
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would be completed in due course of time.
In the mean time the expected traffic
has not generated there. Therefore a new
appraisal is being made as regards the sche-
duling of the works programme.

As regards thc Hindumalkot-Sriganga-
nagar sector, work has been taken up. There
was some difficulty between us and the State
Government in certain matters. That has
now been scttled. The Railways themselve
will take up the entire work and it is expected
to be completed a little ahead of the sche-
duled time; as such it is provisionally fixed
now.

SHRI RANGA: This is a security project,
is it not?
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SHRI C.M. POONACHA: These matters
arc examined in great detail by the Defence

Ministry and we are always guided by their
advice and indications.
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SHRI C. M. POONACHA: A survey of
this line was conducted and the survey results
indicated that the investment will not be
remunerative enough. A further study is
being made because the transport of iron ore
from Bailadila sector is in the direction of
Vizag Port which is going to be developed
to handle as much as 6 million tonnes of
exports per annum. This may go up to 10 to
12 million tones per annum if the outer
labour scheme at kizag is implemented. After
meeting that requirement only additional
transport facilities in this sector will have
to be thought of. Therefore this new line
is under consideration for the time being and
we have not taken any final decision.
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SHRI C. M. POONACHA: This is in
respect of restoring somec dismantled lines
in Bihar arca. A section of that line has been
restored and the restoration of the other
section is under considcration.

SHRI CHINTAMANI PANIGRAHI:
The hon. Minister, in his statement, has
stated that the Cuttuck-Paradip rail link had
been sanctioned in December, 1967. This
is December, 1968. Nearly one year has
elapsed. 1 would like to know from the hon.
Minister as to what is the total acreage of
land which is required for construction of
this line and whether the State Government
has, during onc year, made available at least
onc acre of land to the railway authorities
for starting construction, because before
Orissa there arc only two  progra 3
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profit. I would request the hon. Minister to
ask the State Government to immediatoly
hand over the land for construction.

SHRI PARIMAL GHOSH: The con-
struction of this line had been sanctioned in
the year 1967. Actually, the matter of land
acquisition has been referred to the State
Government. They have so far handed over
only a very small portion of the area and for
that, we have already made the necessary
arrangements. For the rest of the area, the
acquisition proceedings are going on. No
land has so far been handed over to the rail-
ways. Unless and until the land is handed
over to the railways, the necessary construc-
tion work can be taken up.

SHRI SURENDRANATH DWIVEDY:
What is your expectation?

SHRI PARIMAL GHOSH: That depends
on the State Government.
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SHRI C. M. POONACHA: As rcgards
this particular Tinnevelli-Kanya Kumari
line and also Nagarcoil-Trivandrum line,
we are conducting some surveys, and after
the survey reports arc rcceived a decision
will be taken in the matter.

SHRI THIRUMALA RAO: 1 think I
heard the hon. Minister saying that Baila-
dila-Badrachalam movement is held up.
1s the hon. Minister aware that the line capa-
city between Bailadila and Vizag is not suffi-
cient to lift 6 million tonnes of coal? Is he
aware of the proposal of the Metals and Mines
Corporation that & port to the south of
Vizag, that is, Kakinada can be developed
and the railway line has to be investigated so
that coal may be carried from Bailadila-

generating mass unemployment and private

Badrachal to Kakinada? Has he got
that in view?
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SHRI C. M. POONACHA: This de-
pends upon the other study as regards the
location of another port to handle the bulk of
ore export; whether it would be Varoha
ostuary or Kakinada, that matter has not
been finally decided.

SHRI K. RAMANI: Long before a
survey was conducted to have a new line
between Satyamangalam and Chamaraja-
nagar between Madras and Mysore States.
I would like to know from the hon. Minister
whether the Government is having that
project under consideration and whether
they are proposing to have a new line in this
arca because there is no other railway line
bere between these two States.

SHRI C. M. POONACHA: A survey
was conducted, but the survey studies revealed
that this line would not be remunerative
enough. We have suggested to the Southern
Railway a review and reappraisal of their
studies, of the survey that was conducted
long back.

SHORT NOTICE QUESTION
Refugees in Goalpara District (Assam)

SNQ 13. SHRI DHIRESWAR KALITA:
Will the Minister of LABOUR AND REHA-
BILITATION be pleased to statc:

(a) whether it is a fact that the Relief and
ion Cc issioner, Government of

Assam, visited the Matia Refugee Camp in
Goalpara District (Assam) on the 6th Decem-
ber, 1968,

(b) whether it is a fact that the houscs of
these refugees were set on fire on the same
day;

(©) if so, whether any enquiry has been
made by Government in this connection; and

(d) the steps taken to rehabilitate these
refugees on permanent basis ?

Rehahili

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR,EMPLOYMENT
AND REHABILITATION (SHRI D. R.
CHAVAN): (a) and (b). According to the
information received from the Government
of Assam, the Rehabilitation Commissioner
of the Assam Gowt. visited Matia refupee
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camp in Goalpara District on 6-12-68.
According to the report of the State Govern-
ment, one of the huts of the Matia group
of camps was.set on fire by some miscreants,
believed to be migrants, The fire was put
out immediately by the Relief and Rehabili-
tation Commisssioner, Assam State, with
the help of local police.

() The State Government have expressed
the view that no enquiry is necessary.

(d) In view of the Assam Government'’s
inability to find land for the rehabilitation of
more than 12,000 migrant families in Assam,
steps have been initiated to resettle, outside
the State, about 4,700 families who are at
present residing in the relief camps in Assam
and are in excess of the 12,000 families men-
tioned above.

SHRI DHIRESWAR KALITA: 1 have
heard the hon. Minister patiently. There is
one telegram from Shri Saratrava, M. L. A.,
which reads as follows:—

“Rohabilitation Commissioner him-
self insulted Maidens of Didhabari Matia
Refugee Camps and set fire to the houses
of Refugoes on sixth December beyond
imaginati His d ic action
protested. Provocation oontinues. Mili-
tary circulates in the camps. Immediate
action solicited.”

Then, 1 would like to quote from the
Assam Tribune of 8th December. . .

MR. SPEAKER: You need not read out
the whole thing.

SHRI DHIRESWAR KALITA: I shall
read only thc relevant portion. Here it is
said:

“Official sources admitted that there
was great panic in the camp as soon as the
police appeared there, and scores of
refugess fled to the jungles.”

On 6th Dx ber, the Rehabili Com-
missioncr, MR. 1. S. Ingty, went there—I
do not know on whose behalf he went there—
with C. R. P. Force; thcy set fire to those
houses; and a special train was also arranged
to take those people to Dandakaranya. In that
camp there are already 20,000 refugecs. Tho. .
very word, ‘Dandakaranya’, scnds a shiver





